
NATIONAL COMPANY LAW TRIBUNAL
PRINCIPAL BENCII

NEW DELIII

CORAM:

c.P NO. r04ND)/2016
CANO.

PRESENT: CIIIEF JUSTICE M. M. KUMAR
Hon'ble President

Smt.Ina Malhotra
Hon'ble Member (J)

ATTENDANCf,-CUM.ORDER SHI]ET OF THE HEARING Otr'PRINCIPAL BENCH OI'THE
NATIONAL COMPANY LAW TRIBUNAL ON 7.10,2016

NAME OI.'TTIE COMPANY M/s. Shakuntala Devi Golyan & Anr .

V/s'
M/s. Crocus Chattels M ltd. & Ors.

SECTION OF'l'[IE COMPANIES AC'l' :241t242
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Order

For orders see order in CP 27(ND)/2015


